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As per th~ afo 1;, aid provi ions, the 
departm ' Ilta l a dida tes appoint cl ()n 
regular basis hay been trea~ed en-bloc 
s nior to those appointed on deputation 
ad~hoc basis. here i no anoma Iy in 
tbese provision. . 

Soviet offer for nucl~ar power plant in 
In ia 

3430. SHRIMATI KISHORI 
SINHA: Will the P ME Ml 1 °BR 
be plea ed to s'tate : 

(a) whether Government have taken 
a final decisi 0 regarding the Soviet 
offer to et up a nuclear power· plant in 
thi country ; 

(b) if o. de tails thereof; and 

. (c) if not, the reasons for deJay in 
taking deci ion? 

THE MINISTER OF STATE IN 
TH MINISTRY OF CIENCE AND 
TE HNOLOGY AND IN THE 
D~PARTMENTS OF OCEAN DEVE .. 
LOPMENT, ATOMIC ENERGY , 
SPACE AND ELECTRONICS (SHRI 
S 1 RAJ V. PATIL):(a) No, Sir. 

(b) Does not arise. 

(c) Discussions OIl the off~r are 
contin uing with th(' Soviet authorities 
within the ov ral framework of Indo-

oviet collabora lion. 

1 nJproyment xpansfon in elertronics 
~ectQr . 

3431. SHRIMATI KlS ORI 
S NHA: Will the PRIME MJNISTER 
be pleased to state: 

(a) whether Government expect 
large scale expansion of employment 
o pportunities in the electronics sector 
foHowing the new electronics policy; 

(b) jf SOt estimates thereof; and 

(c) wheth r large sea 10 expansion 
. o f traIniog facilities are being provided 

for this purpose? . 

THE MI NISTER OF STATE IN 
'THE MIN ISTRY OF SCIBNCE AND 
TBCHNOLOGY AND · IN THB 
DEPA TMENTS OF OCEAN D.EVS-
LOPMENT, ATOMIC ENBRGY. 
SPACB AND ELECTRONICS (SHRI " . SHIVRAJ V. PATIL): (a) Yes, Su. 

(b) Based on an anticipated pro. • 
ductivHy of Rs. 2 lakhs per person/ year 
by 1989·90, it is estimated that arouad 
3 to 4 Jakhs of add; tional man-power 
requirement would et genera ted by the 
teqnioal year (1989-90) o f the Seventh 

ive Year Plan to achieve the antici~a
ted terminal year production of around 
Rs. 10,000 crores. 

(c) Tbe various initia tives, s tel" 
aod p rogrammes being under taken in 
the area of manpOW(!f developmen t were 
announced in Parliamwnt on March 21. 
1985, as part of the Integrated Policy 
Measures on Efcclronics. 

Development of anc'ent buddbi t centres 

3432. SHRI LALITESHWAR. SHAHI: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pI ased t o state . 

(a) whether several places like Gaya , 
Rajgir, Naianda, Vaisbali. Lauriya . 
Sarnath etc . have immense PQ ten tia lity 
of attracting Buddhist touris ts from 
foreign countries particula rly Sopth .. 
East and Far East countries a nd thereby 
a Iso sln!ngthening our cultural and 
economic ties with those coun t ries; 

(b) whether hi~ mlDlstry have 
drawn up any pJan to deve lop tbe 
afore ~aid and other tourist places by 
linking them witb good roads and provi .. 
ding botel facilities; and 

(c) if so, the details o f p lan? 

THE MTNISTER OF STATE IN 
THE MINJSTRY OF TOU.R.ISM AND 
CIVIL AVIATION (SHRI ASHQK 
GEliLOT) : (a) to () odgaya . Rajgir, 
VaishaIi, Nalanda, LauriY8. Saroath 
near Banar s have been identified by 
the D epa rtment in consulta t ion with th 
State Gov roment for phased develol''' 
ment b>: the combined resource of ttl 
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Centre. State and the Private Sector 
primarily in order to attract Buddhist 
lourists from South·Bast Asia and the 
Far East. The Department bas .already 
prepared master plans in respect of 
Bodbgaya. Rajgir, NaJanda. Sarnath, 
Kushinagar and Sravasti. A numbdr of 
schemes have been· taken up in these 
areas by the Department during the 6th 
PlaD. These afe as foJJows :-

1. Development of a Meditation 
Park (Gautam Van) and expan .. 
ion of ITDC'S Traveller 

Lodge at Bodhgaya . 

2. Construction of a Cafetaria at 
Rajgir. 

3. Ho tel at Rajgir as Joint 
enterprise between Hotel Cor-
poration of India and Hokke 
Club of Japan. 

~. Proposal for a joint sector 
hotel at Kushioagar by Hokke 
Club and Hotel Corporation of 
India. 

S. Construction of a touri t comp-
lex at Sravasti in U .P. 

In the Seventh Five Year plan, the 
Department will also be -taking schemes 
to construct a Tourist Complex at 
Kusbinagar and development of other 
Buddhist sites in India. 

ttlna up of National Tourist Adl'isory 
Board 

3433. SHRI DIGVIJAY SINGH: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to 
state: 

(a) whether the National Tourism 
Advi ory Board was set up ; 

(b) how often it has met ; 

(C) the reasons why it was not 
ncccssary to activate this Board; and 

(d) when the new Board wilJ be 
rotonstltututed ? 

THB MINISTBR OF STAT)! IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI ASf{OK 
OBHLOT): (a)Yes, Sir. 

<b) It tnet once on 3rd Pebruary, 
1984. 

(C) and (d) The next meetiol i 
likely to be held shortly and the Baenda 
is under preparation. there is no pro-
posal at present to re·con lihUe tbo 
Board. . 

SettIng up of new Airport d tin 
Sefeoth Fife Year Plan 

3434. KUMARI PUSHPA DEVI: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) whether Government have 
proposal to set up some new airport 
during the Seventh Pi Year Plan ; 

(b) if so tbe number of new ir .. 
ports proposed to be set up during the 
above Plan period; 

(c) the names of the places identi. 
fied for location of the new airports; 
and , 

(d) the details thereof 7 

THB MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI ASHO 
GBHLOT) : (8) to (d) The outlay lor 
the 7th Plan has not yet been finalised. 
It will, therefore, not be possible to 
indicate preciseJy the number 0 ,( loca-
tions of the airports to be developed 
durina the Plan period. 

Crime casel i Deihl 

3435. SHRI AMAR ROY PRA. 
DHAN: Will the Minister of HOME 
AFFAIRS be pleased to sta te : 

<a> the number or crime case. in 
the Union Territory of Delhi durin. 
the years 1983, 1984 and tHI date; 

(b) out of them, bow many eharl'· 
.heets hav been filed in the courts a.4 




